New Delhi this the 4th day of June, 2001

Hon’ble -Smt. Lakshmi Swaminathan, Vice Chairman(J).
Hon’ble Shri 8.A.T. Rizvi, Member (A).

Dr. Sunita V. Auluck,
W/o Shri Vinay Auluck,
Addl. Director/Scientist 'SF’,

Min. of Enviro

Govt. of ia, Paryavaran Bhawan,

B Block, CGO Complex,

Lodhi Road,

New Delhi-110 003. A Applicant.

{(By Advocate Shri Jagat Singh)

Union of India through

1. The Secretary,
Ministry of Environment and
rorests, New Delhi,
Min of Environment and Forests,
Govi. of India, Paryavaran Bhawan,
B Block, CGO Complex, :
Lodhi Road, New Delhi-110 003.

2. The Secretary,
Ministry of Personnel,Public
Grievances and Pensions,
North Block, Central Secretariat,
New Delhi-110001. - Respondents.

ORDER

Hon’ble Smt.lakshmi Swaminathan, VYice Chairman{(J).

This case was further heard on 1.6.2001 when the
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ant was also present. As pointed out in our order

Ct.
o
ct
(41
cL
w
(@)
[é)}
N
o
Q
—
ct
oy
m
-~
(0]
2 (]
@
=
[
—
ct
-l
Ti
-—
m
=i
©
—
-—lo
(1]
=h
m
=
N
~
m
[«R
=h
C
=i
S




2

L)

Tor promotion under the then existir

when she was recruited. Our attention was alsoc drawn to
the Jletter dated 15.2.2001 issued by Respondent No.1,
that s  the Ministry of Environment and Forests with
reference to the representation made by the applicant for

promotion under the Flexible Complementing Scheme (FCS),

etter, it has been stated, inter alia, that the

exhaustive 1list of disciplines covered under’Natural

intimated the‘ applicant that her case has been sent to

the DS8T aloing with certain other cases Tor advice, which

8 awaited. The applicant who is present in person,_ has

submitted that her main grievance is
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non-promotion to higher grade.

2. This case has been filed in

mentioned above, it came Tor hearing on 30.5.2001%.
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the O.A. 1S D
respondents sha?
matter withih. a
two months from
order. In the

applicant’s grievance survives, liberty is granted to her

{(§.A.T. Rizvi) (8mt. Lakshmi Swaminathan)
Member {A) Vice Chairman{J)
'SRD’




